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(SHRIMATI SHEILA KAUL): (a) The 
number of students who were offered admi-
ssion to the undergraduate courses at the 
IITs through the Joint Entrance Examina~ 

tion 1983 is given below : 

Name of the llT 

Bombay 

Delhi 

Kanpur 

Kharagpur 

Madras 

No. of students 

295 

258 

271 

377 

307 

(b) The number of successfu1 candidates 
who sat for the JEE in the four cities of 
Madras, Bombay, Delhi and Ca1cutta is 8S 

follows: 

Madras 159 

Bombay 311 

Delhi 322 

Calcutta 231 

(c) to (0. Admission to the undergra-
duate courses at the Institutes is strictly on 
the basis of performance in the Joint En-
trance Examination conducted on an AIl-
India basis except for some reservation for 
foreign nationals and Indian nationals resi-
dent abroad. There is no reservation/dis-
tribution of seats on population basis. 
According to the analysis of J.E.E. 1983, 
about 7 % of those students who qualified 
in the examination had their normal resi-
dence in villages, about 20% in small towns 
and the rest in cities. 

Candidates Sponsored for WHO Fellow-
ship Discipline-wise 

4905. SHRI SURAJ BHAN: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) what is the number of candidates 
sponsored for the World Health Organisa-
tion Fellowship discipline-wise durins the 
last three years ; 

(b) what is the number of candidates 
belonging to Scheduled Castes and Schedul-
ed Tribes communities therein ; 

(c) whether it is a fact that none of the' 
candidates from Scheduled Castes and 
Scheduled Tribes communities has been 
sponsored for certain categories; and 

(d) if so, what are the reasons therefor 
and what remedial steps are being taken to 
increase their number ? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHANKA-
RANAND) :(a) to (d). A statement contain-
ing the requisite information is laid on the 
Table of the House. [Placed in Library. See 
No. LT-7610/83]. 
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Import of "Cineraria Maritima SU"US" 
(Eye Drops) 

4907. SHRI A. NEELALOHITHA. 
DASAN NADAR: Will tbe Minister of 



HEALTH AND FAMILY WELFARB be 
pleased to state : 

(a), whether it is a fact that Government 
are spending foreign exchange on import of 
"Cineraria Maritima Succus (Eye Drops) 
a Homoeopathic Medicine for the use of 
COHS patients and if so, details thereof: 

(b) whether the same is available, in 
India, in large quantity and if so, reasons for 
imports ; and -

(c) whether it is also a fact that Indian 
manufacturers are thus being denied the 
orportunity of developing indigenous indus-
try apart from loss of f.Jreign exchange and 
setback to self-reliance? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI KUMUDBEN M. 
JOSHI): (a) to (c). Cinerria Maritima 
Succus (Eye Drops) are procured through 
approved suppliers of CG HS for the use of 
CGHS patients and no direct import is 
made. The question of purchasing Cine-
rria Maritima Succus (Eye Drops) manu-
factured in India is under consideration. 

Promotion of Indian LanguIg5 

4908. SHRI GIRIDHAR GO MANGO : 
Wil1 the Minister of EDUCATION AND 
CULTURE be pleased state : 

~a) the policy and' criteria adopted for 
promotion of Indian Languages by his 
Ministry; 

(b) the grants provided therefor during 
the years 1981 to 1983 Ia.nguage .. wise ; 

(c) grants provided for tribal languales 

bY his Ministry durioatheSe years ; 

(d) wl1tther the' States alSO hve JOt 
similar scbemes tor development of tribal 
languaaes; 

(e) if so, the details therefor? 

THE DEPUTY' MINISTER IN THB 
MINISTRIES OF EDUCATION- AND 
CULTURE AND SOCIAL WELFARE 
(SHRI P.K. THUNGON) : (a) The policy 
of the Government of India is to promote 
and develop all Indian Lan,u81cs, includ-
ing classicaJ, regional and tribal laoluales 
through a number of Central and Centrally 
Sponsored Schemes and Institutions set up 
for l~e purpose. 

(b) A,lIocation of funds is not made 
language-wise. However, a scheme·wise 
statement sbowin8 the allocation of funds 
during the years 1981-82, 1982-83 and 1983· 
84 is attached. 

(c) The Central Institute of Indian 
Languages, Mysore is engaged' on the work 
of development and promotion of tribal 
languages. Financial assistance is also 
provided to voJuntary OJ ganisations ror pro-
motion of Indian Languages inchldioa tri-
bal languages used in India. The grants 
paid to the voluntary orpnisations for tribal 
languages are ~s under: 

1981·82 

1982·8] 

1983-84 

Rs. 18,403/· 

Rs. 44,OOO}. 
Rs.20,000/· 

tSo'trN)l 

(d) and (e). The State Governments are 
free to draw up their own scbemes~ This 
Ministry has no information in tbi. reprd. 




